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Collap e of Houses Constructed by 
DDA 

5507. S RI RAM L L RAHI: 
Will the Minister of WORKS AND 
HOUSING be pleased to state the 
Joss sustained by Government as a 
result of the recent collapse of D.D.A. 
built hOll es in four DDA colonies 
in Delhi? 

THE D EPUTY MINISTER IN 
THE MINISTRY OF WORKS AND 
HOUSINO (SHRI MOHAMMED 
USMAN ARIF) : The DDA has 
reported that no less in terms of 
money is asses ed a the wor~s are 
being redone at the ri k and cost of 
the defaulting contractors. 

Proposal to Pay Overtime Allowanc-e 
to Superv j ory Staff in 

F.e.I. 

5508. SHRI BH EKHABHAI : 
Will the Minister of FOOD AND 
CIVIL UPPLIBS be pleased to 
tate : 

(a) whether it is a fact that in Food 
Corporation of India the subordinate 
staff is dcploy~c.l ou overtime without 
presence of sup ... rvi ory officers 
(A sistant Maoagers) which has resulted 
in misuse of overtime allowance and 
increase in expenses; 

(b) if so.. the reasons for not 
deploying Assi tant Managers also 
for overtime purpose to supervise the 
subordinate staff put on overtime; 

(c) the average monthly expenses 
on overti~e allowance prior to 
30.11.1982 and after 1.12.1982; 
and 

(d) the steps being taken to alloW 
overtime allowance to supervisory 
taft' also besides ending the distinction 
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bet e n office and field staff in the 
matter relating to payme t of overtime 
allowance as per Shops and Establish-
ment Act? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD A D 
CIVIL SUPPLIES (SARI BHAGWAT 
JHA AZAD): (a) and (b) A sistant 
Managers also attend office to super .. 
vise the work done on overtime" 
whenever it is felt necessary. 

(c) The information is not readily 
available. 

(d) The que tion of ending the 
distinction between office and field 
staff in the malter relating the pay-
ment of OTA as per Shops and 
Establishmenls Act. is under cxamina~ 

tion by the management of the 
Corporation. A regard payment of 
overtime allowance to the supervisory 
staff/Assistant Managers, no proposal 
is under consid~ra tion . 

Representation of SC and ST in 
Allotment of M.1. . Ja uHt by 

DDA 

5509. SHR[ BHEE HABHAI : 
Will the Minister of WORKS AND 
HOUSING b\} plea cd to state: 

(a) number of M.I.G. fiats built 
and allotted by the D .D.A. for the 
last lOy ars aud the percen tage of 
Scheduled Cas tlolS and Schedul~d Trib 
therein; 

(b) whlither adoquate representation 
has not been given by the D .D.A. 
toward tho sic and Sir for allotment 
in the MJ.G. lats registered by the 
Scheduled Castes and ScheduJed 
Tribes candidates; and 

(0) Government's policy in this 
regard ? 

THE DEPUTY M(N! tB IN 
THE M[NISTRY OF WORKS ND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF) : (a) The DD ha 




